Title: Regarding terrorist attack on civilians and army camp in Kaluchak, Kammu.
MR. SPEAKER: The House shall now take up 'zero hour'. Shri Madan Lal Khurana....(Interruptions)
SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): | also gave notice, Sir.

MR. SPEAKER: On this important issue, | have received a number of notices. Those who have given notices are -
Shri Madan Lal Khurana, Shri Ramji Lal Suman, Shri Yogi Aditya Nath, Shri Prahlad Singh Patel, Shri
Radhakrishnan, Shri Naval Kishore Rai, Shri Kirit Somaiya, Choudhary Tejveer Singh, Shri Prabhunath Singh, Shri
Priya Ranjan Dasmunsi, Prof. Vijay Kumar Malhotra. These are the hon. Members who have given notices on the
important issue of attack that took place in Jammu and Kashmir.

This issue is very important. The hon. Members are all aware that the hon. Prime Minister has made a statement in
this regard in the House that if required he was prepared to call a meeting of the leaders of different groups. | want
that the decorum of the House be maintained. If the hon. Members want to speak, | have no objection. But then the
other issues of important nature will not be taken up. | think the discussion can take place after the Prime Minister
calls, if he considers it necessary, a meeting of leaders of different groups and the hon. Members can speak then.

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY AND (SHRI PRAMOD MAHAJAN): Sir, there is no point in having a 'zero hour' discussion on this. |
would suggest that you call a meeting of the leaders. We can find out time in the next two days when we can have
some kind of a structured discussion where the Prime Minister, the Home Minister and the Defence Minister would
be present. ...(Interruptions) | have no problem with one Member speaking on this. If ten Members speak on it
today, there is nobody to reply to it at this juncture. If we all agree, we can have a structured discussion on this
issue in the next two days where the Prime Minister, the Home Minister and everybody would be present. They will
hear the views and reply to them. That will be a proper way of discussion. | do not think a ‘zero hour' discussion on
Jammu and Kashmir would be proper.

...(Interruptions)

SHRI HANNAN MOLLAH (ULUBERIA): The House can condemn it unanimously now and it can be discussed later.
MR. SPEAKER: That is also one of the suggestions made to me by a number of Members.

...(Interruptions)



SHRI SOMNATH CHATTERJEE (BOLPUR): There can be condemnation from the Chair. Let the Chair condemn
this.
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MR. SPEAKER: He is only giving a suggestion.
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